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TeAW CENTRAL ADMINISTRATIVE TR IBUNAL
1 CALCUTTA BENCH

Ne. OA 1389 of 96

Present : Hen'ble Mr,Justice A.K.Chgtterjes, Vice-Chairman

Hon'ble Mr. M5, Muk her jee, Administrative Mamber

BIDHU BHUSAN SAHA
VS
UNION OF INDTA & ORS,

For the applicant : Mr,N,Bhattacharya, ceunsel

For the respondents: Mr,B.K.Chatterjee, ceunssl

Heard on : 28,8,97 " Order en : 288,97
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A.Kolhatterjeas, VC

Heard beth the partieg, Mr.N,Bhatt acharya, counsel
for the petitioner files his pauer yhich is kept in recard The

counsel far the petitiener submits that the petitxoner does not

uant te proceed uith the case, In such circumstance the applicatxan

is dlsposed of u@*@%ﬁﬁf?ﬂmnq J*ﬂ' e }”J‘%LAQMZﬂd; '

W”’M

. " MEFBER (A) , ICE~CHARMAN



